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Transport contract to specific agency
io Mdhanad; Coal Field Limited

*116. SHRI RAHASBIHARI BA-
RIK: Will the Minister of COAIL be
pleased to state;

(a) whether it is a facy that the
Coal transport contract is being giv-
en to a specific agency in Mahanadi
Coal Field Limited in Orissa;

(h) whether the local contractors
whp intend to tramsport coal from
the mines to the pithead are being
deprived of such facility;

(¢) if sq, the reasons therefor; and

(d) the steps taken to remove this
irragularity?

THE MINISTER OF STATE OF
THE MINISTRY OF COAL

AJIT KUMAR PANJA): (a) No, Sir.

(h) The contractg of transportation
of coal are given after following the
prescribed procedure of inviting
open tenders, in which the local con-

tractors are given full opportunity
to participate. Cases of ex-service-
men’s transport companies/coopera-

tives duly sponsored by the Directo-
rate General of Regettlement. Minis-
try of Defence are also considered..

(c) and (d) Do not érise.
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to Questions 26

Land acquisition for
tion

Coffee planta.

*117.- SHRI BHAGABAN MAJHI:
Will the Minister of COMMERCE be
pleased to state:

(a) the total land acquired jn Kala-
handi, Koraput and Phulbani dis-
trict of Orissa for Coffee plantation:

(b) whether due compensation has
been given to the farmers particu-
larly: tribals whose land hag been
araquired;

(2) if not the steps taken to make
the nayment expeditiously; and

(d) the details of additional hec-
tares of land proposed to be brought
under coffee plantatjon in that part
~f QOrissa?

THE MINISTER OF CQMMERCE
({SHRT PRANAB MUKHERJEE):
(2) to (d) Coffee plantations have
been developed on a total area of
1407 hectareg in the Districts of
¥althandi, Koraput and Phulbani in
Orissa partly under the State Gov-
ernment Agencies and partly by the
individuals. Coffee Board has been
offering all the technica] assistance
and. support for development of cof-
fee wlantationg in these areas. How-
aver, land acquisition i3 a State sub-
ject and is dealt, with by the State
Government. Neither the Conffee
Board nor the Governmen; of India
have acquired any land for - Coffee
plantatjon in Orissa. Therefore  the
question of paying compensation by
the Centrsl Government does not
2FyEe

For the Fighth Plan period, the
Coffee Board has envisaged an ex-
pansion farget of 5000 hectares for
al]l the non-traditional areas includ-
ing Ovissa. However the Coffee Board
hag not received any proposal for
cvnansion of coffee cultivation from
the State Government of Orissa,



